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EFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE
ORIGINAL APPLICATION NUMBER 145 of 2025 (SZ)

IN THE MATTER OF

Charan Bhatt e & “oomine® o Spa) 8 L v 105 S Applicant

Versus

Archacological Survey of India & Others ... Respondents

AFFIDAVIT ON BEHALF OF R 2 - KARNATAKA STATE

POLLUTION CONTROL BOARD

I, Smt. Meenakshi H A, aged about 45 years, Wife of Sri. Chikkaningegowda H
C, presently working as I/C Environmental Officer, Karnataka State Pollution
Control Board (the “KSPCB”), Regional Office, Vijayanagar, do hereby
solemnly affirm and state that I am duly authorized and‘competent to depose the
present affidavit on behalf of the KSPCB. I state that I am familiar with the facts
and circumstances about the present brhaltc‘r, based on the official
documents/records of the Karnataka State Pollution Control Board and also in

my official capacity and depose this affidavit as set forth below:

1. It is respectfully submitted that the Applicant had submitted a complaint
to the KSPCB by email on 03/04/2025, alleging the sale of banned single-use
plastics and littering of plastic waste in the World Heritage Area of Hampi.

KSPCB verified the complaint of the Applicant and action taken as below.
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2. Following the above, KSPCB addressed a letter dated 16/04/2025 to the
Chief Officer, Town Municipal Council, Kamalapura and the Panchayat
Development Officer, Hampi Villagc, within whose jurisdiction the Hampi
World Heritage Area is located, addressing the issucs raised in the Applicant’s
complaint. Copies of the said letter were also sent to the Deputy Commissioner,
Vijayanagar District and the Superintendent of Archaeology, the Archaeological
Survey of India, Hampi Circle. This letter instructed the concerned offices 10

undertake the following steps:

(a) to conduct periodic raids/checks within the jurisdictional area to

effectively implement/enforce directions of the Government of Karnataka
issued, vide FEE No. 17 EPC 2012, Bengaluru, dated 11/03/2016 under Section
5 of the Environment Protection Act, 1986 and to seize banned single use

plastics if the same were being stocked, distributed sold or uscd and to impose

penalties in accordance with applicable law;

(b) to inspect the subjcct-matter areas to ensure collection, segregation

and scientific disposal of all accumulated waste; and

(c) to provide additional waste bins at designated locations to serve the
public and tourists; to inform and notify the list of banned single-use plastics;

and promote awareness of proper segregated waste disposal.
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By way of the above-mentioned KSPCB letter dated 16/04/2025, the
offices of the Panchayat Development Officer, Hampi Village and the Chicf
Officer, Town Municipal Council, Kamalapura, were also instructed to
undertake necessary steps immediately and report the action taken to KSPCB
within seven days. A true copy of the KSPCB letter dated 16/04/2025, addressed
to the Town Municipal Council, Kamalapura and the Panchayat Development
Officer, Hampi Village, is annexed herewith, together with English translation,

as ANNEXURE R1.

3. KSPCB also addressed a letter dated 19/04/2025 to the Deputy Commissioner,
Vijayanagar District and the President of the Hampi World Heritage Area
Management Authority, also marking a copy to the Commissioner of Hampi
World Heritage Area Management Authority and the Superintendent of
Archaeology, Archaeological Survey of India, Hampi Circle, addressing the
issues raised in the Applicant’s complaint. The said offices were instructed to

take necessary action as listed in paragraphs 2(a), (b), and (c) above.

Further, KSPCB requested the said offices to take necessary steps to
declare the Hampi World Heritage Area as a plastic-free zone, including the
implementation of appropriate measures for plastic waste minimization and
management. In this regard, the concerned authorities were also advised to
install PET bottle crushing machines at appropriate and strategic locations within

the Hampi World Heritage Area, such as entry points, tourist congregation areas,
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and other high-footfall zones, to ensure effective collection, volume reduction,
segregation, and environmentally sound management of PET bottle plastic waste

generated in the area. A truc copy of the KSPCB letter dated 19/04/2025,

addressed to the Deputy Commissioner, Vijayanagar District and the President,

Hampi World Heritage Area Management Authority, is annexed herewith,

together with an English translation, as ANNEXURE R2.
4. KSPCB again addressed letters, dated 16/10/2025, to the offices

referenced in paragraph 2 and to the offices referenced in paragraph 3 herein

above, reiterating the contents of the KSPCB letters of 16/04/2025 and

19/04/2025, respectively. A true copy of the KSPCB letter dated 16/10/2025,

issued to the Town Municipal Council, Kamalapura and the Panchayat

Development Officer, Hampi Village, is annexed herewith, together with

English translation as ANNEXURE R3. A true copy of the KSPCB letter dated

16/10/2025, issued to the Deputy Commissioner, Vijayanagar District and the

President, Hampi World Heritage Arca Management Authority, is annexed

herewith, together with English translation, as ANNEXURE R4.

5.  KSPCB would be obliged to provide any additional information that may

be required by this Hon’ble Tribunal.
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VERIFICATION b

Verified on this 16™
h day of December, 2025, at Vijayanagar, that the contents of
the above affidavit a

re true and correct {o the best of my knowledge, information

and beli i
belief and nothing material is concealed therefrom

el - I
DEPONENT

ENVIRONMENTAL OFFICER
KARNATAKA STATE POLLUTION CONTROL BOARD
REGIONAL OFFICE VIJAYANAGARA, HOSPET
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TravsLated Copy oF ANNEXURE - R

Email: kspcbvijayanagararo@gmail.com Web: kspcb.gov.in

KARNATAKA STATE POLLUTION CONTROL BOARD

Regional office: Shree Sai Sharana Plaza, No.71/A, 2nd Floor, DAM Road, Hosapete, Vijayanagar-
583203

No. KSPCB/RO(D)/2025-26/33 Date: 16.04.2025
To,

1.  The Chief Officer,
Town Panchayath Office,
Kamalapura, Hosapete Taluk,

Vijayanagara District.

2.  Panchayat Development Officer,
Village Panchayath Office, Hampi,
Hampi Village, Kamalapura Hobli,
Hosapete Taluk, Vijayangar District.

Sir,
Sub: Violation of Plastic Waste Management

(Amendment) Rules 2021, at Hampi and

Surrounding Areas of Tourist places.
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Ref: 1. Government of Karnataka Notification No.
FEE 17 EPC 2012, Bangalore, dated:
11.03.2016.

2. India Gazette Notification dated:
12.08.2021.

3. Government of Karnataka Circular No. FE
77 ENG 2022, Bengaluru, dated:
30.06.2022.

4. Complaint of Sri.Charan Bhat, Room No.02,
Varthak Compound, near Akash Tower,
Nelasuper (E), Vasai taluk, Phalgar District,
Maharashtra State-401209, received
through e-mail at Head Office, Bangalore
dated: 03.04.2025, received through email
at this office dated; 07.04.2025.

kkkk
With reference to the above cited subject, Shri Charan
Bhat Room Nd.—02, Varaka Compound, Near Akansha Tower,

Nalsopara (E), Vasai Taluk, Palghar District, Maharashtra
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State-401209 has complained in a reference letter (4) to the
Board's head office through e-mail and he stated that, in the
world-heritage site Hampi and nearby tourist destinations in
Hospet taluk of Vijayanagar district, the plastic waste is not
being managed systematically and scientifically, dust bins are
not installed at designated places for waste collection and
segregation, due to which the public and tourists are throwing
waste everywhere, waste is being accumulated between the
rocks, and as it has been observed, waste is not being
managed properly and banned single-use plastic products are
being sold without ény hindrance in shops in Hampi and
nearby tourist destinations, which is affecting the beauty and
culture of the World Heritage Site of Hampi and polluting the
environment. Copy of the complaint is enclosed for kind
reference. Copy of the complaint is enclosed for kind

reference.
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Further, Government of Karnataka has issued a notification
vide reference (1), in that, from 11.03.2016 no person
including shopkeeper, vendor, wholesaler, retailer, trader,
hawker or salesmen shall use plastic carry bags, plastic
banners, plastic buntings, flex, plastic flags, plastic plates,
plastic cups, plastic Speons, cling films and plastic sheets
used for spreading on dining table irrespective of thickness
including the above items made of thermocol and plastic
which use plastic micro beads. Further, no industry or person
shall manufacture, supply, store, transport, sale and/or
distribute plastic carry bags, plastic banners, plastic
buntings, flex, plastic flags, plastic plates, plastic cups, plastic (
spoons, cling films and plastic sheets used for spreading on

dining table irrespective of their thickness including the above

items made of thermocol and plastic which use plastic micro

beads in the State. Copy of the notification is enclosed for

kind reference.
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Furthermore, the Ministry of Environment, Forest and
Climate Change, (MoEF & CC) New Delhi has issued a
notification (G. S. R. No.571 (E)) dated 12th August 2021and
prohibited the manufacture, import, stocking, distribution,
sale and wuse of following single-use plastic, including
polystyrene and expanded polystyrene, commodities with

effect from the 1st July, 2022:-

a. Ear buds with plastic sticks, plastic sticks for
balloons, plastic flags, candy sticks, ice-cream

sticks, polystyrene [Thermocol] for decoration,;

b. Plates, cups, glasses, cutlery such as forks, spoons,
knives, straw, trays, wrapping or packing films
around sweet boxes, invitation cards, and cigarette

packets, plastic or PVC banners less than 100





micron, stirrers. Copy of the notification is enclosed

for kind reference.

Therefore, it is the responsibility of concerned Gram
Panchayats/Local Bodies to strictly follow and implement the

above-mentioned notifications within their jurisdiction.

Hence, you are hereby once again requested to take the
following steps as top priority and submit an action taken
report to this office within 7 days of the receipt of this letter.

e To conduct the periodic raids/checks within your
jurisdiction to effectively implement/enforce  the
directions issued by the Government of Karnataka vide
No. FEE 17 EPC 2012, Bengaluru, Dated:11.03.2016
and FEE 77 ENG 2022 Bengaluru, Dated:30.06.2022
Dated:11.03.2016 under section (5) of Environment
(Protection) Act, 1986 and to seize the notified banned

single-use plastics if any stocking, distribution, sale and
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used and to impose the penalties as per the directions

issued by the Government.

e To inspect the said areas and to collect & segregate, and
to scientifically dispose of the accumulated waste
immediately.

e More numbers of Waste bins must be provided at
designated locations to serve the public and tourists,
while also promoting awareness of proper waste
segregation and disposal, as well as the ban on single-
use plastics for the specified items listed.

Yours faithfully,
Sd/-
Environment Officer (I/c),
KSPCB, RO-Vijayanagar

Copy to: 1. The Deputy Commissioner, Vijayangar
District, Hospet for information and requested
to give proper directions to the concerned

Village Panchayath / Local bodies.
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Superintendent of Archeologist, Archaeological
Survey of India, Hampi Circle, Hampi, while
enclosing the copy for information and further

suitable action.

Sd/- (
Environment Officer (I/c)
KSPCB, RO-Vijayanagar
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TRMSM%ED CoPq{ Op A~NNEAULRE- Rs_

Email: kspcbvijayanagararo@gmail.com Web: kspcb.gov.in

KARNATAKA STATE POLLUTION CONTROL BOARD

Regional office: Shree Sai Sharana Plaza, No.71/A, 2nd Floor, DAM Road, Hosapete, Vijayanagar-
583203

No. KSPCB/RO(D)/2025-26/33 Date: 19.04.2025

To,

1. The Deputy Commissioner,
Vijayanagar Distriét, Hospet and
Chairman, Hampi World Heritage Area Management

Authority

2. The Commissioner,
Hampi World Heritage Area Management Authority,
Ambedkar Circle, Hampi Road, Kamalapura,
Hospet Taluk, Vijayanagar District-583221

Sir,






Sub:

Ref:

w

Violation of Plastic Waste Management
(Amendment) Rules 2021, at Hampi and

Surrounding Areas of Tourist places.

. Government of Karnataka Notification No.

FEE 17 EPC 2012, Bangalore, dated:
11.03.2016. | |
India Gazette Notification dated:
12.08.2021.

Government of Karnataka Circular No. FE
77 ENG 2022, Bengaluru, dated:
30.06.2022. '
Complaint of Sri. Charan Bhat, Room
No.02, Varthak Compound, near Akash
Tower, Nelasuper (E), Vasai taluk, Phalgar
District, Maharashtra State-401209,
received through e-mail at Head Office,
Bangalore, dated: 03.04.2025, received
through email at this office dated:
07.04.2025.
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With reference to the above-cited subject, Shri Charan
Bhat Room No.-02, Varaka Compound, Near Akansha Tower,
Nalsopara (E), Vasai Taluk, Palghar District, Maharashtra
State-401209 has complained in a reference letter (4) to the
Board's head office through e-mail and he stated that, in the
world-heritage site Hampi and nearby tourist destinations in
Hospet taluk of Vijayanagar district, plastic waste is not being
managed systematically and scientifically, dust bins are not
installed at designated places for waste collection and
segregation, due to which the public and tourists are throwing
waste everywhere, waste is being accumulated between the
rocks, and as it has been observed, waste is not being
managed properly and banned single-use plastic products are
being sold without any hindrance in shops in Hampi and
nearby tourist destinations, which is affecting the beauty and
culture of the World Heritage Site of Hampi and polluting the

environment. Further, the complainant has requested to
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declare the World Heritage Site of Hampi be declared a plastic-
free zone. (A copy of the complaint is attached for kind

reference).

Further, Government of Karnataka has issued a
notification vide reference (1), in that, from 11.03.2016 no
person including shopkeeper, vendor, wholesaler, retailer,
trader, hawker or salesmen shall use plastic carry bags,
plastic banners, plastic buntings, flex, plastic flags, plastic
plates, plastic cups, plastic spoons, cling films and plastic
sheets used for spreading on dining table irrespective of
thickness including the above items made of thermocol and
plastic which use plastic micro beads. Further, no industry or
person shall manufacture, supply, store, transport, sale
and/or distribute plastic carry bags, plastic banners, plastic
buntings, flex, plastic flags, plastic plates, plastic cups, plastic
spoons, cling films and plastic sheets used for spreading on

dining table irrespective of their thickness including the above
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items made of thermocol and plastic which use plastic micro
beads in the State. A copy of the notification is enclosed for

kind reference.

Furthermore, the Ministry of Environment, Forest and
Climate Change, (MoEF & CC) New Delhi has issued a
notification (G. S. R. No.571 (E)) dated 12th August 2021and
prohibited the manufacture, import, stocking, distribution,
sale and use of following single-use plastic, including
polystyrene and expanded polystyrene, commodities with

effect from the 1st July, 2022: -

a. Ear buds with plastic sticks, plastic sticks for
balloons, plastic flags, candy sticks, ice-cream
sticks, polystyrene [Thermocol] for decoration,;

b. Plates, cups, glasses, cutlery such as forks, spoons,
knives, straw, trays, wrapping or packing films

around sweet boxes, invitation cards, and cigarette





packets, plastic or PVC banners less than 100
micron, stirrers. A copy of the notification is

enclosed for kind reference.

Therefore, it is hereby requested to verify the said complaint
and to give directions to concerned Grama panchayath/Local
bodies to take appropriate action on priority to collect,
segregate and scientifically dispose of the unscientifically
disposed waste and to inspect the shops located within their
jurisdiction continuously & raid the shops, those who store,
sell and use the banned plastic products illegally and to seize
the banned plastic products, to impose fines/take legal action
against them and to provide more numbers of dustbins
wherever necessary within their jurisdiction & to create

awareness among the public/tourists to use the dustbins.

It is hereby requested to place the agenda for discussion in

the Hampi World Heritage Area Management Authority
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meeting, "to Declare the World Heritage Area of Hampi as a

Plastic Free Zone by banning the plastic articles, single-use

plastics within Hampi,".

Yours faithfully,
Sd/-
Environment Officer (I/c)

- KSPCB-RO-Vijayanagar
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Transiatedr CoOpY OF ANNERLRE - R5

Email: kspcbvijayanagararo@gmail.com Web: kspcb.gov.in

KARNATAKA STATE POLLUTION CONTROL BOARD

Regional office: Shree Sai Sharana Plaza, No.71/A, 2nd Floor, DAM Road, Hosapete, Vijayanagar-
583203

No. KSPCB/RO(E)/2025-26 /414 Date: 16/10/2025

To,

1.  The Chief Officer,
Town Panchayath Office,
Kamalapura, Hosapete Taluk,

Vijayanagara District.

2. Panchayat Development Officer,
Village Panchayath Office, Hampi,
Hampi Village, Kamalapura Hobli,
Hosapete Taluk, Vijayangar District.

Sir,





Sub:

Ref:

3

Violation of Plastic Waste Management
(Amendment) Rules 2021, at Hampi and

Surrounding Areas of Tourist places.

. Government of Karnataka Notification No.

FEE 17 EPC 2012, Bangalore, dated:
11.03.2016.

. India Gazette Notification dated:

12.08.2021.

. Government of Karnataka Circular No. FE

77 ENG 2022, Bengaluru, dated:
30.06.2022.

. Complaint of Sri.Charan Bhat, Room No.02,

Varthak Compound, near Akash Tower,
Nelasuper (E), Vasai taluk, Phalgar District,
Maharashtra State-4012009, received
through e-mail at Head Office, Bangalore
dated: 03.04.2025, received through email
at this office dated; 07.04.2025.

. This office letter no KSPCB/RO(D)/2025-

26/33, dated: 16.04.2025.
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With reference to the above cited subject, Shri Charan
Bhat Room No.-02, Varaka Compound, Near Akansha Tower,
Nalsopara (E), Vasai Taluk, Palghar District, Maharashtra
State-401209 has complained in a reference letter (4) to the
Board's head office through e-mail and he stated that, in the
world-heritage site Hampi and nearby tourist destinations in
Hospet taluk of Vijayanagar district, the plastic waste is not
being managed systematically and scientifically, dust bins are
not installed at designated places for waste collection and
segregation, due to which the public and tourists are throwing
waste everywhere, waste is being accumulated between the
rocks, and as it has been observed, waste is not being
managed properly and banned single-use plastic products are
being sold without any hindrance in shops in Hampi and

nearby tourist destinations, which is affecting the beauty and





culture of the World Heritage Site of Hampi and polluting the
environment. A copy of the complaint is enclosed for kind

reference.

In view of the above, this office addressed a letter vide
reference (5) with a copy of the complaint attached and
informed that, it is the responsibility of the Grama
Panchayath / concerﬁed local bodies to strictly comply and
implement the guidelines/notifications issued by the
Government of India and Government of Karnataka vide
reference (1), (2) and (3) within your jurisdictions and further
you were informed to treat the matter as most urgent and you
were directed to take appropriate steps on priority and to
submit action taken report to this office within 7 days of the
receipt of this letter. But till date, no compliance report had

been received from your side.

50





Further, Government of Karnataka has issued a notification
vide reference (1), in that, from 11.03.2016 no person
including shopkeeper, vendor, wholesaler, retailer, trader,
hawker or salesmen shall use plastic carry bags, plastic
banners, plastic buntings, flex, plastic flags, plastic plates,
plastic cups, plastic spoons, cling films and plastic sheets
used for spreading on dining table irrespective of thickness
including the above items made of thermocol and plastic
which use plastic micro beads. Further, no industry or person
shall manufacture, supply, store, transport, sale and/or
distribute plastic carry bags, plastic banners, plastic
buntings, flex, plastic flags, plastic plates, plastic cups, plastic
spoons, cling films and plastic sheets used for spreading on
dining table irrespective of their thickness including the above
items made of thermocol and plastic which use plastic micro
beads in the State. A copy of the notification is enclosed for

kind reference.

-



()

Furthermore, the Ministry of Environment, Forest and
Climate Change, (MoEF & CC) New Delhi has issued a
notification (G. S. R. No.571 (E)) dated 12th August 2021and
prohibited the manufacture, import, stocking, distribution,
sale and use of following single-use plastic, including
polystyrene and expanded polystyrene, commodities with

effect from the 1st July, 2022:-

a. Ear buds with plastic sticks, plastic sticks for
balloons, plastic flags, candy sticks, ice-cream

sticks, polystyrene [Thermocol] for decoration:;

b. Plates, cups, glasses, cutlery such as forks, spoons,
knives, straws, trays, wrapping or packing films
around sweet boxes, invitation cards, and cigarette
packets, plastic or PVC banners less than 100

micron, and stirrers.
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Therefore, it is the responsibility of concerned Gram
Panchayats/Local Bodies to strictly follow and implement the

above-mentioned notifications within their jurisdiction.

Hence, you are hereby once again requested to take the
following steps on a top priority and submit an action taken

report to this office within 7 days of the receipt of this letter.

1. To conduct the periodic raids/checks within your
jurisdiction to effectively implement/enforce the
directions issued by the Government of Karnataka vide
No. FEE 17 EPC 2012, Bengaluru, Dated:11.03.2016
and FEE 77 ENG 2022 Bengaluru, Dated:30.06.2022
Dated:11.03.2016 under section (5) of the Environment
(Protection) Act, 1986, and to seize the notified banned
single-use plastics if any stocking, distribution, sale and
use and to impose the penalties as per the directions

issued by the Government.
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2. To inspect the said areas and to collect & segregate, and
to scientifically dispose of the accumulated waste
immediately.

3. More numbers of Waste bins must be provided at
designated locations to serve the public and tourists,
while also promoting awareness of proper waste
segregation and disposal, as well as the ban on single-

use plastics for the specified items listed.

Yours faithfully,
Sd/ -
Environment Officer (I/c),
KSPCB, RO-Vijayanagar

Copy to: 1. The Deputy Commissioner, Vijayangar
District, Hospet for information and requested
to give proper directions to the concerned

Village Panchayath / Local bodies.

(
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Superintendent of Archeologist, Archaeological
Survey of India, Hampi Circle, Hampi, for

information and further suitable action.

Sd/ -
Environment Officer (I/ c)
KSPCB, RO-Vijayanagar
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Email: kspcbvijayanagararo@gmail.com Web: kspcb.gov.in

KARNATAKA STATE POLLUTION CONTROL BOARD

Regional office: Shree Sai Sharana Plaza, No.71/A, 2nd Floor, DAM Road, Hosapete, Vijayanagar-
583203

No. KSPCB/RO(E)/2025-26/415 Date: 16/10/2025

To,
1. The Deputy Commissioner,
Vijayanagar District, Hospet and
Chairman, Hampi World Heritage Area Management

Authority

2. The Commissioner,
Hampi World Heritage Area Management Authority,
Ambedkar Circle, Hampi Road, Kamalapura,
Hospet Taluk, Vijayanagar District-583221

Sir,



s

e

Sub: Violation of Plastic Waste Management
(Amendment) Rules 2021, at Hampi and

Surrounding Areas of Tourist places.

Ref: 1. Government of Karnataka Notification No.
FEE 17 EPC 2012, Bangalo_re, dated:
11.03.2016.

2. India Gazette Notification dated:
12.08.2021.

3. Government of Karnataka Circular No. FE
07, ENG - 2092 Bengaluru, dated:
30.06.2022.

4. Complaint of Sri. Charan Bhat, Room
No.02, Varthak Compound, near Akash
Tower, Nelasuper (E), Vasai taluk, Phalgar
District, Maharashtra State-4012009,
received through e-mail at Head Office,
Bangalore dated: 03.04.2025, received
through email at this office dated,;
07.04.2025.
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S. This office letter no KSPCB/RO(D)/2025-
26/33, dated: 16.04.2025.

-

With reference to the above-cited subject, Shri Charan
Bhat Room No.-02, Varaka Compound, Near Akansha Tower,
Nalsopara (E), Vasai Taluk, Palghar District, Maharashtra
State-401209 has complained in a reference letter (4) to the
Board's head office through e-mail and he stated that, in the
world-heritage site Hampi and nearby tourist destinations in
Hospet taluk of Vijayanagar district, plastic waste is not being
managed systematically and scientifically, dust bins are not
installed at designated places for waste collection and
segregation, due to which the public and tourists are throwing
waste everywhere, waste is being accumulated between the
rocks, and as it has been observed, waste is not being
managed properly and banned single-use plastic products are

being sold without any hindrance in shops in Hampi and





nearby tourist destinations, which is affecting the beauty and
culture of the World Heritage Site of Hampi and polluting the
environment. Further, the complainant has requested to
declare the World Heritage Site of Hampi as a plastic-free

zone. (Copy of the complaint is attached for kind reference.)

In view of the above, this office addressed a letter vide
reference (5) by enclosing the copj of complaint and requested
to address the issues mentioned and to direct the concerned
Gram Panchayat/Local Bodies to take suitable action on top
priority, and also to strictly comply and implement the
notifications in reference (1), (2) and (3) within their
jurisdictions and further requested to place the agenda for
discussion in the Hampi World Heritage Area Management
Authority meeting to declare the World Heritage Area of Hampi
as a Plastic Free Zone by banning the plastic articles single-

use plastics within Hampi.
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Further, Government of Karnataka has issued a notification
vide reference (1), in that, from 11.03.2016 no person
including shopkeeper, vendor, wholesaler, retailer, trader,
hawker or salesmen shall use plastic carry bags, plastic
banners, plastic buntings, flex, plastic flags, plastic plates,
plastic cups, plastic spoons, cling films and plastic sheets
used for spreading on dining table irrespective of thickness
including the above items made of thermocol and plastic
which use plastic micro beads. Further, no industry or person
shall manufacture, supply, store, transport, sale and/or
distribute plastic carry bags, plastic banners, plastic
buntings, flex, plastic flags, plastic plates, plastic cups, plastic
spoons, cling films and plastic sheets used for spreading on
dining table irrespective of their thickness including the above

items made of thermocol and plastic which use plastic micro
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beads in the State. A copy of the notification is enclosed for

kind reference.

Furthermore, the Ministry of Environment, Forest and Climate
Change, (MoEF & CC) New Delhi has issued a notification (G.
S. R. No.571 (E)) dated 12th August 2021and prohibited the (
manufacture, import, stocking, distribution, sale and use of
following single-use plastic, including polystyrene and
expanded polystyrene, commodities with effect from the 1st

July, 2022: -

a. Ear buds with plastic sticks, plastic sticks for
balloons, plastic flags, candy sticks, ice-cream
sticks, polystyrene [Thermocol] for decoration;

b. Plates, cups, glasses, cutlery such as forks, spoons,
knives, straws, trays, wrapping or packing films
around sweet boxes, invitation cards, and cigarette

packets, plastic or PVC banners less than 100
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microns, and stirrers. A copy of the notification is

enclosed for kind reference.

Therefore, it is hereby once again requested to verify the
said complaint and direct the concerned Gram
Panchayat/Local Bodies to take suitable action on top
priority, to strictly comply with and implement the
notifications in reference (1), (2) and (3) within their
jurisdictions and to collect, segregate and scientifically
dispose of the unscientifically disposed waste and to raid the
shops storing and selling banned single-use plastic (SUP),
impose fines/take legal action against those illegally storing
and selling banned plastic products, seize banned plastic
products and provide appropriate directions to the concerned
departments to place more dustbins wherever necessary and
install awareness boards for the public/tourists to use and

also requested to place the agenda for discussion in the
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Hampi World Heritage Area Management Authority meeting to
declare the World Heritage Area of Hampi as a Plastic Free
Zone by banning the plastic articles, single-use plastics within

Hampi.

Yours faithfully, (
Sd/-
Environment Officer (I/c),
KSPCB, RO-Vijayanagar





